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New C.Ex Building...Opp. Gandhi Baug, 

Chowk Bazar, Surat, Gujarat-395001 

 
 

APPEARANCE: 
None appeared for the Appellant 
Shri. P. Ganesan, Superintendent (AR) for the Respondent 

       
 

CORAM:            HON'BLE MEMBER (JUDICIAL), MR. SOMESH ARORA  
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Somesh Arora 

When the matter was called, through advocate-on-record previously, a 

death certificate has been received of the appellant. Accordingly, the appeal 

abates. 

 (Dictated and pronounced in the open Court) 

 

 

 

        (SOMESH ARORA) 

MEMBER (JUDICIAL) 

 

 

PRACHI 


